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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH: NEW DELH!I

Q

OA No. 333/98 \
wiith ’
OA No. 1544/98

(8]
0

New Delhi, this the 813"day of March.,18

HON'BLE SHRI T.N. BHAT, MEMBER (J)
HON'BLE SHR! S.P.BISWAS, MEMBER (A)

OA 333/98

Budhbir Singh s/c¢ Sh. Sukhpal Singh,

-
i

/c H.He. 248, A/2, Mand Nagri

Delhi - 110 083. ... Applicant.

OA 1544/88

Neer Pal Singh s/o Sh. Jaipal Singh

I

1
-~
L

U

1.

2]

oy}

Pr

e
/o village & 7.0, Saint,
strict Meerut (UP). ....Applicant

Versus
nicn of India through:

The Secrestary,
Ministry of Power,
Sharam Shakti Bhawan,
Rafi WMarg. New Delhi.

The Chairman,

Central Electricity Authority,
Sewa Bhawan. R.K.Puram,

New Dellhi.

Ms Suman Bala,

Junior Engineer,

Central Electricity Authority,

Sewa Bhawan. R.K,Puram,

Hew Delhi. ....Respondents

esent: Shri V.P.Trikha, counsel for applicants
Shri P.S.Mahendru, counsel for official
" respondents
Shri R. Kapur, counse! for respondent no.3

ORDER

delivered by Hon'ble Shri T;N.Bhat, Member (J)

DAs are identical, the

As the guestions of fact and law in boih these
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As are being taken up together

and are being disposed of by this common judgement
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